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condition of toiling masses (Res.)

also the rise jn prices of inputs by
which they have to do farming. They
are also facing the consequences of
rise in prices. Some is the case with
agricultural labour in lakhs and mil-
lions all over the country. They are
being fleeced because of the ever-in-
creasing rise in prices of essential
commodities which is being brought
about in this country by the wrong
economic policies adopted by the Gov-
ernment, the various Budget formula-
tions and the unlimited deficit financ-
ing and what not,

The rise in prices is not the con-
cern of only a partecular section or a
particular category or a particular
lass of people. It is a quesiion which
affects the middle-class, as I stated.
They find it difficult to make both
-ends meet with whatever thevy earn,
whatever they get from the Govern-
ment as salary, All categories of peo-
ple are very much affected by the
Tise in prices. This malady in the
economy is eatng the very health of
this nation. That is why this resolu-
tion of mine has its importance. It is
a resolution which is not confined to
any particular section of people. It is a
national question as t0 how we can
circumvent the situation. With all our
efforts in the last so many years, wilh
all sermons of building a welfare so-
ciety, with all our promises in the
electon manifesto and with all the
promises of the Government that
works, unfortunately, thea Government
is wrecking ihe economy and it has
failed to check rise in prices and
to see that millions of our people are
freed from the clutches of rise in
prices of essential commodities,

Now, the unstlon is: How is the
price mechanism  working in this
country? What is the basic reason for
‘thig price increase? While the Budget
debate was going on and also during
the discussion on certain Calling At-
tention Notices, it had been argued
that the wholesale price index is com-
ing down and that it is not being ref-
lected in the all-India consumer price
indev because of time-lag, But what is
the actual experience of the commen
people who just depend upon the re-
tail shops for essential commodities?
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The statistics that have been pour-
ed in regarding the earlier regime’s
period and also the present{ regime’s
period, do not reflect the actual life
or the actual day-to-day livng  of
the common man,

Whatever may be the statistical jug-
glery that is being made, on the over-
all consumer price indices, the All-
India Consumer Price Index reflects
what it is and that is why Govern-
ment has to pay higher dearness al-
lowance instalments to the Central
Government employees. That jtself
proves that the rise in prices is so
high that it s playing havoc with our
economy and with our community,

Mr. SPEAKER: You may continue
next time,

SHRI K, A. RAJAN: Thank Yyou,
Sir..

18.02 hrs.

DISCUSSION RE. FUNCTIONING OF
ALL INDIA INSTITUTE OF MEDI-
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“Prof, N. Gopinathan, All India
Institute of Medical Sciences, An-
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The illness of the two surgeons
should have been frankly admitted.
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DR, KRUPASINDHU BHOI (Sam-
balpury: Mr. Speaker, Sir. I  was
hearing with rapt attentin the speech
given hy the hon. Member, Shri Ram-
vilas Paswan. When I was hearing his
eloquent speech I was reminded of
one incident that occurred in  our
State, During the Janata regime in
Orissa, one hon. Minister was called
to inaugurate the Sportg Meet. While
addressing the gathering there, the
hon, Minister had said “I am very
happy to inaugurate your Sports
Meet” He spoke in Hindustani. The
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bon. Member had said that he was
unable to see. Now he is telling here
that he has not told that the Doctor
was blind. For the last 10 or 15 days,
in all the newspapers, the allegation
made by the hon. Member was that he
was blind. Had he given a statement
to the Press to the effect that he
had not said that Dr. Gopinath was
blind, the matter would have ended
there. acts

He has just misquoted, The refrac-
tory error and colour blindness are
two different things. In the case of
colour blindness there is restriction
in all the Institute for appoiniment
of dctors to any such post. For refrac-
tory error there js no such rule or
provision of the Government to bar
any person to be employed in differ-
ent surgery departments, So his hal-
lucination should go with ihis ex-
planation,

Sir, if yqu hear about how much
operations both Dr. Gopinath and Dr.
Venugopal have performed during the
last year and what type of operations
th.ey are performing, you will be as-
tonshed to know that India ean pro-
duce such doctors in open-heart sur-
gery also. They are doctors of inter-
national repute. Dr. Venugopal is a
young and  energetic chap. At the
same time he is a bachelor. He is de-
dicated to the cause of heart patients
in the country.

At the time of operation he got a
severe backache, He was performing
the operation for ten hours.  After
ihat there was some convulsion. The
convulsion was not due to epilepsy. It
was found after detailed investigation
by a panel of doctors of AIIMS of
natonal repute that it was due to Hy-
poglycaemia_ If you don’t iake food
for more than ten to twelve hours
and is empty stomachs and you per-
form such long operations, with much
of exertion Hypoglycaemia comes, It
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is a case of lack of sugar below the
normal level in the blood in the lay-
man’s term, Then definitely brain
will suffer due to Hypoglycaemia and
there will be no oxygen supplied to
the brain as a result of which  the
person will become unconscious. If
we consider that thing as epilepsy it
is very wrong.

Sir, before allowing Shri Ram Vilas
Paswan to  raize this thing in the
House, he should have begged apology
before the House for levelling such
wild remarks against the eminent doc-
tor. This is very bad, Sir, The nation
will not forgive us if a Member
of Parliament is allowed tp makaz such
remarks against eminent doctors, who
are not only of national but also  of
international repute, Therelore, I
request the Hon. Speaker that before
the Hon. Minister renlies, the Hon,
Member should feel sorry and he
should beg apology before the House.

Sir, I definitely feel very sorry for
the death of Sri Natho Ram Paswan.
We must express our condolence to
the bereaved family. There 1is no
second opinion about it. But at the
same time I would say that he did
net die while being in the custody of
Cardiac surgery. The patient died not
due to this, but due to the infection
of glutial abscess. Sir, cardia surgery
cannot be undertaken with any infec-
tien in the body. This type of surgery
is so sophisticated, so meticulous that
Dr. Gopinath or Dr. Vienugopal cannot
give a certificate to a person guffering
from thiz infection to be fit for ope-
ratjon. If a panel of doctors examined
the patients in differeny departments,

then they will also tell the patient is

not fit to undergo the surgery. So,
it is not the fault of Dr. Venugopal
or of Dr. Gopinath,

Do you mean to say that it is the
fault of the whole Institute? It is not
like that, So, the deceased has died.
not due to any heart complication or
at the operation table. He has died
" due to glutial abscess and super-infec-
tion. That is what the report of
the Willingdon Hospital says.

164 LS—]4
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It is said that the patient was haras-
sed. It is not a fact. I say thig be-
cause in the cardio surgery unit, only
40 beds are available. They take, on
an average, 23 dayg per person. So,
they cannot accommodate in a single
year, more than 400 to 500 patients.
So, not one case, but thousands of
cases are on the waiting list. General-
ly, complicated cases come to the
cardio-surgery unit of the Medical
Institute.

There are other institutes in  the
country, also doing open heart sur-
gery. But they are no( doing compli-
cated surgerv, as Dr. Venugopal and
Dr. Gopinath do, These two doctors
have successfully operated more than
32 cases of complicated nature. The
records, are there,

Sir, you will be astonished to know
that one Bhaskara Putran who  had
a complicateq ASD with total ano-
malous Pulmonary venous connection,
was operated by Dr. Venugopal and
Dr. Gopinath—who had operated 15
cases of this type. Out of them, all
the patients except one have survived.
In this type of cases, generally in
USA one doctor has done four opera-
tons; and out of the four, only two
have survived, and two have ccllaps-
ed, It is an open heart surgery. If
the mortality rate is less in AIIMS
than the international figure, is it not
a plus point, and a matter of pride
for India?

Another most combdlicated case is
that of one Mohanty from my State
who had a clotted mitral valve. He
was operated upon by Dr. Venugopal
and Dr. Gopinath. These two doctors
have conducted 12 such operations;
and out of them, e¢leven are now in
good condition. Similarly. an interna-
tionally renown cardio-surgeon, Dr.
Bjork has conducted 16 such cases,
out of whom he could operate only

four; and out of the four, two have
died. But here, out of 12, eleven

have survived,



419 Functioning of A.IIM.S., MARCH 26, 1982

[DR. Krupasindhu Bhor]

So, we must see the merits and de-
merits of the doctors. Dr, Venugo-
pal and Dr. Gopinath have conducted
400 or 500 open heart cardio surgery
cases in a year. Out of them, 32 ope-
rations were more complicated ones.
They have been published in interna-
tional journals, in different countries.
They have been commended, not only
nationally but also internationally.
Can this type of doctors of any coun-
try be called epileptiz and blind by
any person or by any Member of
Parliament?

This is my agony and sorrow. So
I want to tell the hon, Minister this:
before he replies to the Member, the
former should apologise to the House
for having levelled these _ charges
against the reputed surgeons; who are
reputed not only nationally, but in-
ternationally also.

Why is there brain drain? Time
ang again, Members from the Oppo-
sition are telling Government in this
House that there ig brain-drain. If
you misbehave in this way, there
will definitely be brain-drain. If Dr.
Venugopal resigns today, he will get
a better job outside. If the Minister
likes to see the working conditions
of the doctors and the residential phy-
sicians, I welcome it.

Dr, Shantilal Mehta Committee has
submitted a report, I urge upon the
Minister to take action immediately
to see the working conditions of the
doctors and provide all the necessary
facilities, Now, this Institute is not a
referral Institute; it is a general hos-
pital also. If Shri Vajpayee suffers
from something, he is also going to
that Institute.

MR. SPEAKER: God forbid, nobody

shoulg suffer from any disease.

DR. KPUPASINDHU BHOTI: So
many people are going to that Insti-
tute even for minor ailments. Now. it
has got a national reputation. I have
already explained that the allegations
made by the hon. Member are not
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based on facts; and the Minister will
look into it and in this pmrticular case
he should not alow any enquiry to be
conducted or any engquiry commission
to be set up so that the moral of the
doctorg should not be lowered.

SHRI SUDHIR GIRI (Contai): Mr.
Speaker, Sir, Mr. Paswan has raised
a discussion regarding the functioning
of the All India Institute of Medical
Sciences and has concentrated ijt, dur-
ing the course of his discussion, cn the
death of an unfortunate Harijan, ASs
a result of this death, much heat has
been generated. I extend my sympathy
for this unfortunate Harijan who
could not get medical help in proper
time and as a result succumed to
death,

In spite of all this. I do not want to
go to the exlent of condemning the
eminent physicians because they are
internationally renowned, and in our
country they have earned a great re-
putation, In the death of this Harijan
worker, Mr. Paswan hag not only in-
volveq the doctors themselves but
also the administration the fun:ion-
ing of the administration of the Icsti-
tute itself. Now, I shall concentrate
on the three aspects. (1) This Ins-
titute was inaugurated 26 vears ago.
The then Health Minister Raj Kumari
Amrit Kaur, pointed out that this Ins-
titute would deal with medical care,
research and training. As far as mcdi-
cal care is concerned, originally, it
was considered to be an Institute of
referral character.

Patients undergoing treatment in
different parts of the country are
sent to this place on the basic of
proper recommendations of medical
institutions, But this Institute has lost
its character. It is no longer a referral
institute. People living in Delhi and
people from other parts of the coun-
try also come to this Institute even
without proper recommendations from
other medical institutes or medical
colleges.
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The pressure of the patients is be-
yond limits. Why has such wressure
been created? Because in and around
Delhi, hospitals are not properly main-
tained and because there is inadequa-
cy of beds and hospitals are generally
not kept clean. Patients having some
extra funds prefer to visit this Medi-
cal Institute, with the result that such
a large number of patients come and
it becomes difficult for the administra«
tion to control them. Therefore, many
problems crop up. The state of mental
tension of the patients and occasional-
ly the indifferent attitude of the peo-
ple in the Medical Institute also crea-
tes panic among the people, They
lodge their complaints with politici-
ans or Minislers or high officials.

As regards the medical care, I
would point out that drugs are not
given free of cost. There are reports
that private doctors send their pa-
tients to this Institute for X-ray and
other costly tests or examinations.
Pace~-makers are imported. They are
supplied to patients who are eritically
ill. A pace-maker costs about Rs. 2,000
to 10,000. It is practically impossihle
for a poor patient to pay such a huge
amount,

Senior doctors are not present all
the time. It was pointed out that one-
third of the senior doctorg should be
present in the Institute to attend on
patients who come to the Institute he-
cause they come there after obtain-
ing proper recommendations. But the
senior doctors are rarely available
and their functions are carried out by
junior doctors. Therefore, grievances
crop up. Sufficient oxygen ig not avail-
able. Sir, you are going to ring the
bell, T should say. (Interruptions.)

MR, SPEAKER: You are very in-
telligent and far-sighted,

' SHRI SUDHIR GIRI: Sufficient oxy-
gen is not available there, I would
urge upon the hon. Minister to look
into all these factors and why the
grievances are increasing.

New Delhi 422
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As regards research work, there are
complaints by the Resident Junior
Doctors that their research works are
being used by the senior faculty
members for their own promotion.

Not only that, junior doctorgs are also
terrorised, '

As regards training, there is frus-
tration among the doctors, Out of 100
junior doctors, only 30 senior doctors
are selected for training. Ang out of
30 senior doctors only one doctor is
selected ag lecturer. Government
should look into this.

As I have no time, I would suggest
some points for the consideration of
the Minister.

One-third of the senior doctors
should remain present in the hospital
to attend to patients who are coming
from other hospitals in dfferent parts
of the country. Punctuality chould
be maintained because many doctors
do not come to the hospital in time.
Private ward should be expanded be-
cause in this private ward VIPs are
treated. Casualty Ward should also
be expanded. Social workerg should
be engaged for guidance and coun-
selling to the patients. Distxibution of
seats in medicine shquld be made.
Sufficient oxygen cylinders should be
made available. Research should be
conducted in relevance to the Indian
conditions and not in relevance to
the Western conditions. Unnecessary
bureaucratic  interference must be
avoided. Pace-makers should be made
indigenously.

PROF, SATYASADHAN CHAKRA-
BORTY (Calcutta—South): It js a 10-
point programme,

SHRJ SUDHIR GIRI: I would re-

quest the Minister to consider all these
things and then arrive at a decision.

s T wwre PEy (Peiomem) @
serer WETEW, AW AW FE M
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I as president of the institute have
gone through the records of the ins~
titute pertaining to these allegations.

AT I Fgd 3 1——
There was no sufficient reason to

entrust the enquiry to any indepen-
dent today of experts.
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1 had talked to the Director and
through the director the academic
community of the institute that I
have been always  supporting them
and mv continued support will be
there always,

F'H AU g g1 7 THH A TZ & I H
I9E TIIC UL IZ GIA FA Zrar &Y
AT I TH-F = qieam e &
Tafer &1 gaa =T
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THE MINISTER OF HEALTH AND
FAMIL¥ WELFARE (SHRI B. SHAN-
KARANAND): Mr. Speaker, Sir at

the outset—must express my profound
regret at the sad demise of the young

Harijan boy who is no more. I
thought, the House should have joined

in expressing its sorrow at his death..
PROF. N. G. RANGA (Guntur): We
do.

SHRI B, SHANKARANAND: I
could understand the agony and the
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fellings of Mr. Paswan, Hon, Memkter
of this House, who took up this case.
But I have failed to understand how
he could presume that I have level-
led gallegations against him. His en-
tire talk today in Parliament was
directed to this. that the Minister has
levelled allegations against him and
he had no scope or time to explain
them.

I may, for the benefit of the House,
read out the statement which I made—
of course, not suo motu—in response to
a Call-Attention in Rajya Sabha, I
had to make the statement; I could
not have refused. So, the question of
privilege in his case does not at all
arise. I must inform the House as to
what I have said in the Rajya Sabha,

“NMr. Chairman, Sir, on account
of certain allegations rmade
by an Hon'ble Member of Farlia-
ment in the Lok  Sabha, Prof. N.
Gopinath, Head of the Department
of Cardiac Surgery, All India In-
stitute of Medical Scienees, has in-
timated his intention to resign from
service. Dr. Venugopal, Associate
Professor in the same Department,
has submitted his resignation.”

SHRI RAM VILAS PASWAN: To
whom?

SHRI B. SHANKARANAND: I
am just quoting what I have said in
Rajya Sabha.

“The main allegation relates te the
functioning of the Cardiac Surgery
Department, Inter alia, doubts have
been raised about the physical fitness
the iwo senicrmost Surgeons.

I have looked into the facts relat-
ing to the allegations. The charges
made are without foundation,

held discussions with the
Director and the representatives of
the Faculty and reassured them of
my continued support. I has also

1 have
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talked to Prof Gopinath, expressed
my concern at the situation and have
tied o persuade him to reconsider
his decision to resign and to prevajl
upon his colleague. Dr. Venugopal, tc
do likewige,

Mr. Chairman, Sir, I would like to
place on record my deep appreciation
of the excellent and dedicated work
done by Doctors Gopinatht and Venu-
gopal and other eminent members of
the faculty who, with their exempla-
ry devotion to duty, outstanding com-
petence and strenuous efforts have
contributed to building up the repu-
tation of the Institute in the counitry
and abroad. It is therefore, but natu-
ral that Prof. Gopinath and his collea-
gue have felt agitated and disturbed
by the allegations.

The Institute is a centre of excellen-
ce and of national importance. It at-
tracts patients from all over the coun-
try as well as from neighbouring coun-
tries. The pressure on various depart-
ments is ever-growing, specially in
the super-speciality ones which are
amongst a few of their kind in the
region. The doctors, specially those
serving in the super-speciality depart-
ments. thus work under continued
heavy pressure, providing services to
the largest possible numbers within
obtaining facilities.

Sir, I would appeal to the kon’ble
Members of this august House tc ap-
preciate the circumstances under
which our eminent experts have to
function. It is, therefore, necessary
that we do nothing to demoralise and
denigrade them.

1 also wish to express my profound
regrets at the sad demise of the Harl--

jan youth who was to undergo cardiac

surgery at the Institute and offer my
sincere  condolences and sympathies

to the bereaved family.”

The House will appreciate that I
have not made any allegation against
him. . .

SHRI RAM VILAS PASWAN: You
have made. You said:
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Va

[Shri B. Shankaranand]

“There was no truth in the gzlle-
galion that the boy had died due to
the negligence of the Institute.”

I have quoled the example. I want
to lay it on the Table, I have given
you, Sir, Kindly inquire into the mat-
ter.

SHRI B. SHANKARANAND: Iam
coming to that. The tragedy is that

Mr Paswan is not a doctor . He
feels that any person who goes
to the hospital can be operated
upon imediataely. That s the
tragedy.

SHRI RAM VILAS PAWAN:
yvear i1t took.

SHR1 B. SHANKARANAND: I am
coming to that. It is not as though
you gare the only person sympathcotic
towards Harijans. I myself and the
entire House. including you and all
are concerned about it....

One

SHRI RAM VILAS PASWAN: You
also come from that family. So I want
‘you to understand it.

SHRI B. SHANKARANAND: Not
only the Scheduled Castes Members
but other Members of this House are
equally concerned. You must know
that death is no respector of the rich
or the poor, It does not make any dis-
tinction between man and man. It
does not make any distinction .estween
the young and the aged. It does not
make any distinction between religi-
ons, castes or c¢olour or sex, Please
1hink over it. A mperson goes to the
hospital and especially in g casc
where heart surgery is involved, im-
mediate operation cannot be made,
\ series of investigations have to be
taken and I would say Mr. Paswan
should be grateful to the All India
Institute of Medical Sciences and the
dostors aver there. They have treated
this bov out of turn and I will show
how it is done. ...

SHR1 RAM VILAS PASWAN: He
died,
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SHRI B, SHANKARANAND: You
should have known zs Mr., Vajpayee
has said, the full facts and then you
\vould have appreciated what has
happened.. .

SHRI RAM VILAS PASWAN: He
is no more in this world,

SHR]I B. SHANKARANANL: Let
us not denigrate the Instituie hecause
of lack of knowledge of the facts of
the sgitualion. The boy came 1ip the
hospital on 2nd January 1981. He was
immediately diagnesed as  having
rheumatic heart disease and sormne
other technical ierms are there and
he wus put on treatment. You will
appreciate thot within five days the
patient was again examined and they
said that this is a heart case and he
was asken “Are you v (lling for treat-

ment? and the willingness fnr 1he
operation was sought. Youn  could
imagine a Harijan boy without the

aid of anybodv has been take care of
hy *he Institute and the doctars with-
in five days of the hoy seeking treat-
ment and they told him. “Arge ¥ou
willing for an operation?” When the
hoy thought that he should be operat-
ed unon—I must thank the do-tors of
the Institute—he was immedialely
referred to the Cardiac Degariment
and Dr. Sampath further examined
the hoy and explained to him the risk
as also the problems that are involved
in the operation because baoth  the
valves of the heart needed 1o be
replaced, I must tell to the credit of
Dr. Gopinath that when he veceived
the telegram from the boy, the head
of the devartment {fook personal
interest and wrote back to ithe bhoy. It
was never done. Dr. Gopinath did not
leave it to his Assistant or {o the
junior doctors. He himself wrote back
to the hoy and the boy ,was :dmitted
into the hosvital om 14th April 1981,
when some examination and evalua-
tion was done and the catcheterisa-
tion was done on 15-4-81, So wifhin
3 months eathelerication was mnare.
Otherwise. even for eatheterisation
natients have to wait for vears. Here
the hoy was treated within three
months. These are the hai‘d facts
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you should appreciate. ... (Interrup-
tions), You think that the boy goes and
the very day he should be operated?
That is the whole tragedy.....

SHRT RAM VILAS FASWAN:- I
think when money was deposited and
when blood was donated, what diffi-
culty was there,

SHR1 B. SHANKARANAND: 1 am
coming to that. When you say and
attribute negligence to the doctors, I
want to refule ihat.

Mr, Paswan, I am equally concerned
at the death of the boy. But, let us
not e swayed by emotions. Emations
should nol play, Here, we have to
think wilh cooclheadness and see the
facls as they are—

Again., the boy on 20th April was
seen hy Cardiac Section who reviewed

the carditis data and other things,
after his visit. On 22nd April, the
patient was sent by Dr. Venugopal

who again explained the risk and the
blood ragquirement. But the patient
wag réquired to come there on 18-1-82

SHRT RAM VILAS PASWAN: The
Minister is wrong there.
all came on the 20th April, 1981,
That is true. After that, he was
asked to come on 15-1-82, after nine
months.

SHRI B. SHANKARANAND: I am
coming to that. He was given a cate
for admission on the 15th  January
1982. That was the date given here.

SHRI RAM VILAS PASWAN:
After nine months,

SHRI B. SHANKARANAND:
There are patients who were waiting
for two years. (Interruptions) Look
here. This is not the only case. On
the other hand, you must thank the
doctors. Within nine months they
have given him a date.

SHRI SATYASADHAN CHAKRA-
BORTY: You have to correct your-
self.

you, Mr. Paswan that

He first of
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SHRI B. SHANKARANAND:

This is the Marxist way of talking.
You want to correct everything and
not yourself. Here the date of ad-
mission was given as 15-1-82, The
boy did not turn up.

SHRI RAM VILAS PASWAN:

The boy turned up. Here is the date.
You can see the date.

Mr, Paswan, here it js not the only
case. (Interruptions). You are not
willing to listen.

SHRI RAM VILAS PA3SWAN:
You have been misinformed.

SHRI B. SHANKARANAND:
I was not misinformed. I must tell
ihe boy had
deposited the money. He was re-
quired to give blood. All these things
were to be done.

SHRI RAM VILAS PASWAN:
He had come on the 15th,

SHRI B. SHANKARANAND:
You are mixing the things.

Y-HIA (FHX W FT Q. W)
gTHT Wla & GA1 g, SHH &gl Tid

Sl
SHRI RAM. VILAS PASWAN:

You are telling a**. I have given all
the pholostat copies. :

MR. SPEAKER: I think the word
used is unparliamentary and it should.
be expunged.

SHRI B. SHANKARANAND:
Mr, Paswan, look here. The patient
came and was not admitted on the:
22nd. On the 25th he was asked to:
come. (Interruptions).

KUMARI KUMUD BEN M. JOSHI:
All the time he is disturbing. He
should listen to the Minister.

. ITg Fof e T TR

**Expunged as ordered by the Chair. Chair.
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SHRI B. SHANKARANAND:
Sir, I am stating the facts as they
are.

W WEA: ¥ Iq@T <@ @& adl
&I 3:‘ |

SHRI B. SHANKARANAND:

I'he rest of the things must be also
read, Not only that. He js reading
the documznt oul of context, The
rest of the things should also be

read.
AW WA . HT afa’f PereaT &

E-_l '?
SHRI B. SHANKARANAND:

That is why I am tellng that you
cannot speak out something and say
something,

AN HON, MEMBER: Just prefer-
able to him. (Interruptions).

MR SPEAKER: That is all right.
Pease sit down.

SHRI B. SHANKARANAND:
Sir, on 18th the boy is advised that
the money should be deposited. On
20th the boy deposited the money. On
22nd the patient came and was not
admitted because the beds were not
available. Can Yyou attribute any mo-
tive to the doctors? Had they any en-
mity with the boy? What do you
want to say? They have been treating
patients both rich and poor. Before
the doctor the most importany per-
son is the patient. They do not go
by rich and poor, Mr. Paswan cannot
pick up something and ****the
doctors. You cannot do that.

SHRI RAM VILAS PASWAN: Sir,

what does he mean by *****;
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’aﬁ oy Fa fag g A
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MR. SPEAKER: We should not at-

tribute motives to anyone.

I F=ST AT QAT The word
used is unparliamentary and is ex-
pungad,

SHRI B. SHANKARANAND:
Sir, if that has hurt my hon. friend
then I am sorry but I don't have any
ill-will against him. I said it in the
very beginning. 1 understand his
agony for the boy. I did not attribute
any motive. (Interruptions) 3ir, Pas-
wanji said that this boy was sent fur
abscess and when he appeared for the
abscess he was sent to the OPD. The
information with me is that Mr, Nathu
Paswan was referred to the surgical
OPD on 8-2-1982 for drainage of glu-
tial abscess, The abscess was quite
deep and it was drained at the casual«
ty on the same day. There was no
delay. We could have understood if
there was any delay or that was done
—if not deliberately—with negligence.
But the same day the abscess was
drained and the boy was referred to
the surgical departments because the
doctors are to decid= how to operate
and when to operate and not ithe
members of Parliament or the House.
otherwise this House would have

have been another AIIMS, It is only

the doctors who know when and how
to operate because for them saving

of life is more im»ortant than destroy- .

ing it. Is it the intention of Mr.,
Paswan that the doctors were against
that boy? Is it your intention to
say that the doctors do not care for
the scheduled castes?

Sir, when he made certain allega-
tions in his House T said that those
allegations are not correct. I should
draw the atilention ¢f other hon.
Members to al lthose things which be
said under Rule 377 ang see whether
they are correct or not. Sir, he has
said such things that T need not go

into them otherwise repeating some-

***Expunged as trdered by

the Chair,
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thing which is not correct is not good,
1 do not want to repeat what Mr. Pag~
wan said under Rule 377, He may go
through it. He made many allega-
tions against these two doctors.

Sir, I am happy that other Members
also paid very high tributes to the
doctors.

Mr. Vajpayee, while paying tribu-
tes also directed something against
the Minister,

SHRI ATAL BIHARI VAJPA-
YEE: Yes. You should have come for-
ward with your statement after his
statement under Rule 377.

SHRI B. SHANKARANAND:
Can you settle the thing with your
friend Shri Harikesh Bahadur? He

says: T T8 FAT Ag1 ol

There is difference of opinion bet-
-ween yourself and Harikesh Bahaduar,
‘he says, I should not have done imme-
diately; you say, I have committed
-delay.

HARIKESH BAHADUR: I sald the
same thing which Shri Atal
Bihari Vajpayee said, There ig no
difference bgtween the opiniong of two
of us.

SHRI ATAL BIHARI VAJPA-
YEE: If doctorg are attacked who is
going to defend them?

SHRI B. SHANKARANAND:
Mr, Vajpayee, You are alsg a patient;
I zm also a patient. May I g5k you....
(Interruption) Who prevented you
from coming with such a statement
in this House till now? May I ask
you the same question?

SHRI ATAL BIHARI VAJPA-
YEE: Mr. Speaker would not have

alloowed me.

SHRI B. SHANKARANAND:
Did you give any Calling Attention
Notice?

SHRI ATAL BIHARI VAJPA-
'YEE: Yes, I had given notice.

_SHRI B. SHANKARANAND: Why
«did you not presg it?
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SHRI HARIKESH BAHADUR:

We had pressed it,

SHRI ATAL BIHARI VAJPA-
YEE: It is between us, He has no
business to refer to that, Let him find
out whether we had pressed or not.

SHRI B. SHANKARANAND:
In your oratory, please do not try to
bring politics into this matter, Let
us be honest in our efforts to safe-
guard the interests of this Institute.
You wanteq to say something against
the Minister.

SHRI ATAL BIHARI VAIJPA-
YEE: Yes, I did.
SHRI B. SHANKARANAND:

It i my responsibility to know  the
things fully well before 1 come to
the House and say confidently that
this is true and this is false. It is my
responsibility to defend the Institute.
It is my responsibilily to see whatever
is true and whatever is false, And if
I say something false, I will be held
responsible. (Interruptions). Sir, I do
not want to go into the history of the
resignations, ..

SHRI ATAL BIHARI VAJPA-
YEE: You took loo long.
SHRI B. SHANKARANAND:

You are completely under a wrong
impression, May I say that the resig-
nations came to me on the 15th of
March and I made a statement on the
18th? I do not want to say all these
things to you. I am not late. Before
that T had a series of discussions, I
had called the docters. 1 engured in-
to the facts, to know that the doctors
were not at fault, And for this I took
some time, And, having been fully
convinced, I went before the House
and said that this is the truth. The
House must appreciate the stand
taken by the Minister and the Gov-
ernment in thig regard, Mr. Vajpayee,
of course, you have paid very high
tributes to the doctors and the Ins-
titute; I am happy that you have
done. I slill request Mr, Paswan, the
hon, Member: Let him not be carried
away by emotions. Emotions do not
help anybody, Man forgets his duty

N
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during his emotional imbalance. I
don’t say imbalance, but I can under-
stand his emotions,

MR. SPEAKER: I wish your advice

is heeded, because I need that daily
here!

SHRI B. SHANKARANAND:
I am fully emotional in defending the
Institute.

(Interruptions)

MR, SPEAKER: Especially, at 12

O’clock 1 need that advice.

SHRI B. SHANKARANAND:

I want to give a few facts so that the

House will be able to appreciate undar

what circumsiance; our doctors were,
- (Interruptions)

HETEL 7T, I A WBE 3 |

SHRI B. SHANKARANAND:
Mr, Vajpavee wanted to know what
we are doing when the pressure of
patients is increasing every day, I
wish to inform the House that g cen-
tre of cardio-thoracic surgery in the
Institute to augment the existing faci~
lities is under construction. It is likely
to become operational by the end of
the current plan, This js what we are
doing within the financial constraints
which we have, I wish everyone who
comes to the Institute gets admission
and is treated, but, with the limited
bed capacity that I have, it is very.
very difficult,

SHRI 'HARIKESH BAHADUR:
Kindly increase the capacity. I
want to increase the capacity of the

Institute ard I am taking steps to do
that with the Thelp and support of
this House. (Interruptions)

SHRT RAM VILAS PASWAN:
What about the doctors in the Safdar-
jung Hospital which is adjacent to the
Medical Institute? (Interruptions).

SHRI B. SHANKARANAND:
As Mr. Vajpayee has said, one death
is highlighted and saving of thousands
of lives are not cared for. Let y; not
weigh In our mind only the small
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things which if highlighted, will go
against the very image of the Insti-
tute. Already we are suffering from.
brain drain and it has been the prob-
lem for this country as to how to
retain these people in our country, I
must thank the doctors and the sur-
geons of the Medical Institute and

other hospitals, (Interruptions).

SHRI RAM VILAS PASWAN:
For what?
SHRI B. SHANKARANAND:

Because their only motive is service
to the people and it is a social motive
and tliey are not doing the service
for any great monetary benefit or for
anything else. I may inform the hon.
Member that people are requesting
the Instituts authorities that Mr. Gopi-
nath should conduct the operation in
the cases.

st e PRy oA o I TTA
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SHRI B. SHANKARANAND:
Mr. Paswan, in your anguish you are

ruining the cause of the nation. Pleuse
do not....(Interruptions).

SHRI RAMVILAS PASWAN:
How? (Interruptioms). Why don’t you
enquire into that? Don't try to keep
this under the carpet,

Tg T 95T TES 8 &

SHRI B. SHANKARANAND:
May I request the hon. Member please
do not be trapped by the politics of
the junior Doctors?

SHRI RAM VILAS PASWAN:
I do not know who are the junior
doctors., But you are playing in the
hands of the Senior Doctors,

SHRI B. SHANKARANAND:
1t will be in the intcrest of thc na-
tion to see that the All India Medical
Institute functions in a peaceful way
for the better service to the humani-
ty.

1938 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Saturday,
March 27, 1982|Chaitra 6, 1904 (Saka)



